
AS HIG
ORDER

No.Estt.(RJS)/ O7 / 2o2r Date : o3.o2'2o21

Followinq ludicial officers in District Judge Cadre, are hereby appointed/posted as

presiding officers of the courts shown against their names in addition to their own duties

till further orders :_

s.
No.

Names of offic€rs with Present
post to whom additional

appointment is to be given in
addition to their own duties.

SARVA SHRI I

Name of Court(s)

1 3

UDAIPUR JUDGESHIP

1 RAJENDRA PRAKASH SONI
DISTRICT & SESSIONS JUDGE,
UDAIPUR

Jud9e, spl. Court for Protectron of children
From Sexual Offences Act, 2012 & Commlssiol
for Protection of Child Rights Act, 2005 No.1,
Uda ipu r.

(Till Shrl satish Kumar returns from leave)

2 ARUN KUlYAR DUBEY
JUDGE, INDUSTRIAL TRIBUNAL-
CUM-LABOUR COURI UDAIPUR

Judge, Spl. Court for Protection of Children
From Sexual Offences act, 2012 & Comm ssion
for Protection of Child Rights Act, 2005 No,2,
Udaipur, (vacant)

NOTE :-
1. The officers shall dispose off minirnum 40olo additional work as per

circu ar of standard of work.

2 The cases ln wh ch accused are in custody or there are dlrection of
higher Courtfortime bound disposaL ofcase, shal bedecdedon
priority basis.

BY ORDER.
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REGISTRARGENERAL

Dat€ : O3,O2.2021

Copy forwarded to the following for information and necessary actionl

1. The Registrar-Cum-Principal Secretary to Hon'ble the Chief lustice, Rajasthan High Court'

lodhour/ Bench, laiPur.
2. The iecretary to the Law 14inister, Government of Rajastl_an, laipJ-,
3. P.S. to All Hon'ble Judges at lodhpur'
q. ir," 

_pii"aip"i 
secreia.y to the Government, Law Department_cum-Legal Remembrancer'

Rajasthan, laiPur
s ir,'" ilcieiarv to tne covernment ofRaj., Department of Generat Administration (Gl:2), laipur

6. The Secretary, Lokayukta, Sach va aya, laipur
7. The Accountant Genera . Ralast'ldn, lalput
;. il; il;;;; Generat Taegistiar(vrs )/(Admn )/(Ru es)/(class')/(Elam')/osD(F&I)/(ludrc al)

Rarasrhan Hiqn Coun, loohpur and Reglslra'l_q' At Delhr'
. iiii'"",.i.,?raa. n. i. ea,!st,un Hiq; court Bench, laipur wlth the request to distribute the- ,..i".-6ii" o."r io alt-tne Hon'ore ludges sithng at lalour through Ps Member Secretary'

pirJr'"n stut" legal servrces AutholiLy and all the Judcral omcers oosted ln tl^e Registry at

laipur 8ench, JaiPur.
rO.etl':t. Aeqistiarsf Oeputy Registrars, Ralasthan Hrgh Court, )odhpur/ Bench, laipur'
ii.ir'r" oil.i.i a s;,*ions:uog-., uaiipuiwith the request to serve/c rculate the.copy ofthis order-- 

to in" ionie|,n"a courts/odcers/Treasury Officer as per direction issued vide this office letter No

l't o22 dated 08. 10.2015.
12.The Dlrector, Rajasthan State.ludicial Acaderny, lodhpur
13.A.o.1., Classificition Section (Website), Rajasthan High Court, lodhpur/Bench, laipur

Conl/Accounts/General/
Sub.Court/Statistics/Computer Cell/RJS Leave/

lr.Actt./Buildinq cell

qd.
REGISTRAR GENERAL
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